PIL No. 1/2014

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

29.07.2015
Mr. K. Paul, learned counsel, appears for the petitioner.

Mr. N.D. Chullai, learned senior GA, assisted by Mr. S.Sen Gupta, learned
GA, represents respondents No. 1, 2 & 4.

Mr. S. Murarka, learned counsel, represents respondent No. 5 & 12.

Mr. H.S. Thangkhiew, learned senior counsel, is present for
respondents No. 6, 10, 14, 15,17, 18 and 22.

Mr. K.P. Bhattacharjee, learned counsel, is for respondents No. 7, 8, 11

and 19.

Mr. B.K. Das, learned counsel, is present for respondent No. 9.

Mr. L. Lyngdoh, learned counsel, appears for respondent No. 24.

Mr. B. Bhattacharjee, learned counsel, represents respondents No. 23
and 26.

List the matter on 03.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



WA No. 35/2014

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

29.07.2015

Mr. KS Kynjing, learned Advocate General, appears for the
appellants.

Mr. N. Mozika, learned counsel, represents the respondents.

Despite several notices issued to the Central Government and
also to learned Attorney General for India, we are yet to get assistance. List

this matter on 12.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



W.P. (CRL) No. 1/2015

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

29.07.2015

Ms. S.G. Momin, learned counsel, appears for the petitioner.

Mr. ND Chullai, learned senior GA, assisted by Mrs. NG Shyllai,
learned GA.

Learned senior GA, Mr. ND Chullai, prays for and is granted 2
(two) weeks’ time to file affidavit-in-opposition. List on 12.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



